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Thakur, Shri P. R,
Tiwary, Shri D. N.
Uikey, Shri M. G,
VYerma, Shri Balgovind

MR, CHAIRMAN : The result* of
the division is : Ayes : 17, Noes : 76.

The motion was negatived.

MR. CHATRMAN : The questionis :
“That Clause 1 stand}part of the Bill.”
The motion was adopted.

Clause 16 was added to the Bill.

17.45 bowrs
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(Prices Cout.) Order on 830
Drug Prices (HAH Dis.)

Virbhadra Singh, Shri

Yadav, Shri Chandra Jeet

Yadav, Shri Jageshwar
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*The following members also recorded their votes :
AYES : Shri Beni Shanker Sharma and Shrimati Tara Sapre

NOES: Sarwshri K. Hanumanthaiya and M. V. Krishnappa.
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SHRI PRABODH CHANDRA (Gur-
daspur) : I risec on a point of order. Sir,
there is no quorum in the House.

Mr. CHAIRMAN : The bell is being
rung. ShrijKanwar Lal Gupta may resume
his seat.

Even now thereis no quorum. The
house stands adjourned till 11 A. M.
tomorrow.

17.57 Hors.

The Lok Sabha then adjourned _tili
Eleven of the Clock on Tuesday November
17, 1970 Kartika 26, 1892 (Saka).



